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I-L-ard Shri -K-C ,~anungo, learned 

counsel for the applicant and Shri U.3e 

lbhapatra, learned Sr.:3tinding Counsel 

for the Respondents. In course of hearing, 

Shri 1,bhapatra filead a Vbm dated 11.11.2004 

enc-losing thereto a copy of the letter 

&~itnd 8.11.2004 issued '-~y the Senior 

Superintendent of Post Off ice, Bhubaneswar 

Division appointing Shri Nigamananla 91s-wal 

(applicant herein) to the post Df 	BPM 

of Sisua Branch Office, whi-ch is the subject 

aitter of challenge in this 0-`~- ',~Tith the 

offer of appoint-ment issued in favou r of 

the applicant, this O,-A- 1,~as rendered 

infructuous and, the sama is disposed of 

G-yl 

accordingly. No costs. 
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